F.No.01(03)/Roster/CESTAT /2022
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R K. Puram, New Delhi-110066

Dated: 04.03.2022

ORDER NO. 46 0f 2022

Hon'ble President is pleased to partially modify the roster order no. 17
of 2022 for CESTAT, New Delhi on 14.03.2022 as follows:

PERIOD CORAM WORKS ASSIGNED
On 1-fl,113.2f]22‘1 Mr. Anil Choudhary, Hon'ble Member (Judicial) and | £/50081, 50121-50132,
[Afternoon Mr, C. ]. Mathew, Hon'ble Member (Technical) 50834-50837, 50331
il e 50935. 50985-
50986/2020 and
E/50661/2021 -

EX(DB), M/s Ellora
Tobbacco Company Ltd
and Ors. vs. GST, Indore. |

Note:

1. The above matters will be taken up after the sitting of the Bench under Order No. 45 of 2022.

2. Inthe event of non sitting ofa Bem:h. the adjourned dates of listed matters will be available on
the website www. JAn inthe l{n‘k "Daily orders”/"court proceedings”.

By Order
5(,EEH.‘EE~SI‘I K:mar K.S.)
Registrar
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F.No. 01(03)/Roster/CESTAT/2022 |
Customs, Excise and Service Tax Ap;pe;llate"'t‘ribuna‘l
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 07.03.2022

Hon'ble President Is pleased to order the sitting commencing from
04.04.2022 to 03.06.2022 for CESTAT, Ahmedabad as follows:-

PERIOD CORAM WORKS ASSIGNED

From 04.04.2022 | Sh. Ramesh Nair, Hon'ble Member (Judicial) | Customs, Excise and

fto 03.06.2022 and Sh. Raju, Hon'ble Member (Technical) Service Tax Division
' Bench Matters

Single Member Bench

Every Thursday | Sh. Ramesh Nair, Hon'ble Member (Judicial)
afternoon ' -

(after DB is over)
Every Thursday
afternoon
(after DB is over) .

Note: | - _
1. Whenever any Member of Division Bench is unavailable, the o

hear Single Member matters, as notified. Single Member sitting on

respective members are available at station.

2. Intheeventof nen sitting of 3 Bench, the adjourned dates of listed matters will be available
wWww.cestatnew gov.ir f.[nﬁfﬂhﬁ.-f.iﬁk.“ﬂ#ﬂjﬁ-}?ﬁtﬁ[@tﬁ’ﬁﬂ?ﬂﬂ pmﬂﬂedﬁngs“.

Shﬂaju,ﬁﬂn'hle Member (Technf;l} | Single Member Bench |
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F.No. 01(03)/Roster/CESTAT /2022
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi-110066

Dated: 07.03.2022

Hon'ble President is pleased to order the sitting commencing from
04.04.2022 10 03.06.2022 for CESTAT, Chennai as follows:-

PERIOD CORAM WORKS |
Ll ASSIGNED

From Ms. Sulekha Beevi C, S., Hon'ble Member (Judicial) | Single —Member |
04.04.2022 to o Ty matters |
03.06.2022 o |
From Mr. P. Dinesh, Hon'ble Member (Judicial) Single  Member |
04.04.2022 to I matters |
03.06.2022 | - |
Note:

1. Ifone of the Members sitting inthe SM Bench is on leave/tour the other SM Bench will hear
bath the lists. :

"N

2. Inthe event of nap sitting, ﬂf a Bench, the ;dinumedi dates of listed matters will be available
on the wehﬂmmmm in the link "Bai.lymrdw:s“f“mu rt proceedings”

e By Order

(Bineesh Kumar K. S.)
Registrar

- e - -
. R Tl 0 M. ) S TECT A .r'”" , _"."1... - _..., D
to H M:; pie ;I S j{p{-?_‘;; _;___' ‘.: m 1 CESTAT, C UP A, to

- - ' ] SILTE ;I:- o e
Lo Ti i ﬁﬁ:. Ilgw Ass nt ' *.3,_ B 8 s 4 il “‘ah E'Bi_amﬂﬁf) Gf 0

i
'."-'!I:n.l: A2 -. ol g H sy e i ~ _
{iﬂﬁ. =3/ - n Al TabhattalCirard
rl-r | L rjl '.r I'L"rl 5 f"; "rr jj P:E} llrru{.}:ﬂi I' .'; ] fr[' '.

,a-



F.No.01(03)/Roster/CESTAT /2022
Customs, Excise and Service Tax Appellate Tribunal

West Block No. 2, RK. Puram, New Delhi-110066

ORDER NO. 50 of 2022

04.04.2022 10 03.06.2022 tor CESTAT, Bangalore
PERIOD LORAM VORKS ASS5IGNED
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F.No. 01 {UB}!Rnsmr{CESTﬁTfZDZZ
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi-110066

Dated: 07.03.2022
ORDER NO. 51 of 2022

Hon'ble President is pleased to order the sitting commencing from
04.04.2022 10 03.06.2022 for CESTAT, Kolkata as follows:-

PERIOD CORAM WORKS
| ASSIGNED
[From 04.04.2022 | Mr. P, K. Choudhary, Hon'ble Member (Judicial) Single Member
0 03.06.2022 N ‘ matters

Note
I. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the

website www.cestatnew.govin in the link "Daily orders™ /"court proceedings”

By Order

(Bineesh Kumar K. S.)
Registrar

CESTAT, Kolkata/P.A. to
Kfnlifatap’ﬂar Association/0/o




F.Np. 01(03)/Roster /CESTAT/2022 :
Customs, Excise and Service Tax Appellata Tribur
West Block No. 2 R.K. Puram, New Delhi-1 19056

Dated: 07.03.2022

Hon’ble President is pleased to order the sitting commencing from
04.04.2022 t0 03.06.2022 for CESTAT, Allahabad as follows:

PERIOD CORAM . WORKS ASSIGNED
|
From 04. 04, Zﬂﬂ | As may hemmaﬁmmd from ti e to time by |I
to 03.06. zn:zz | : _

Nute:

e '-'qla]:es ol listed matters will he available
ers”/cours procesdings’

By Order \

(fBiﬁ_E‘Esh Kumar K. S.)
Registrar

Copy to:- N
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Customs, Excise and Sewie::e rax Argpa Tribunal
West Block No. 2, RK. Puram, New Delht 110066

Dated: 07.03.2022

Hon'ble President is pleased to order the sitting commencing from
04.04.2022 10 03.06.2022 for CESTAT, Chandigarh as follows:

PERIOD CORAM WORKS ASSIGNED
[From 04.04.2022 | Mr. Ashok Jindal, Hon'ble Ml;;bﬂl‘ (Judicial) | Single Member
o 13.04.2022 Matters
[From 14.04.2022 | As may helcﬂnﬂhut&d from time to time by
fto 03.06. ZUZZ semrﬂen ___ =

Note: - -
1. Intheeventof, nﬂn sitting ﬁi‘a Bench, the adjuurn{’:ﬂ dates of listed matters will be available
on the wehsite in in the link “Daily orders”/“court proceedings”.
-f By Qrder \
- (Bineesh Kumar K. S.)
Registrar
Copy to:-

ESTAT, Chandigarh/P.A.  to
igf&fhlﬂﬁr Association/0/0
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mgwﬂ puty/Assistant Rasiatm ;:;, ;
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West Elnck Nﬂ 2 RK. Puram, New De‘lhi 110%6

Dated: 07.03.2022

Hon'ble President is pleased to order the sitting commencing from
04.04.2022 to 03.06.2022 for CESTAT, Hyderabad as follows:-

| " PERIOD . CORAM WORKS ASSIGNED _'I
Frum {llt'iﬁ_ﬁ}zz to As may h&rm—mﬁ‘ﬂu—tﬂﬂ ﬁ'amn time to = |

103.06.2022 0y S€|

Nate: I

1. s thmwtfﬁfmmm fa Bench, the adjourned dates of listed matters will be avallable on the
wov in in the link "Daily orders"/“court proceedings”.

‘website @
|
B By Order
(Bineesh Kumar K. S.)
Registrar
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